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S ch em e fo r  F re ig h t EcniaUsktloii fo r  
Caiemic«l Raw  Material

4839 SH R I C H IT T A  BASU : Will 
the Minister o f P E T R O L E U M  AN D  
C H E M IC A L S  AN D  F E R T IL IZ E R S 
be pleased to state;

(a) whether Government propose to 
work out a scheme of freight equalisation 
in respect o f  chemical raw materials 
rmanating from Petrochemical complexrj 
in order to boost other subsidiary industries; 
and

(b) if  so, the salient features thereof?

T H E  M IN IST E R  OF P E T R O L E U M . 
C M E M IC A L S A N D  F E R T IL IZ E R S 
(SH RI H. N. BAH U GU N A) : (a) No, Sir.

(b) Does not arise.

Tea Croras Savings in Fertilisers

4830. SH RI K . L A K K A P P A  : Will 
the Minister o f P E T R O L E U M  AND 
C H E M IC A L S  AN D  F E R T IL IZ E R S be 
pleased to state whether India achieved 
Rs. 10 crores saving in fertilizers?

TH E  M IN IST E R  O F P E TR O L E U M , 
c h e m i c a l s  A N D  F E R T IL IZ E R S 
(SH R I H. N. BAH UGUN A) : The 
additional production o f nitrogen and 
phosphate during 1976-77 as compared 
to the previous years resulted in a saving 
o f foreign exchange o f the order o f 
Rs. I lo crores to the country.

Appointment of Specialists in Rail­
way Hospitals

4831. SH RI JEN A B A IR A G I: Will 
the Minister of R A IL W A Y S be pleased 
to state:

(a) whether there is any proposal to 
appoint specialists in thr Railway hos­
pitals: and

fli) if so, from which year the pro­
posal is to be given fffcct tn?

T H E  M IN IS T E R  OF R A IL W A YS 
(PROF. M A D H U  D AN D AVATE) :
(a) There is no specialist cadre of doctors 
on the Railways. However, doctors pos­
sessing post-Rraduati* qualifiaations in 
specialities are recruited and utilised 
for that speciality.

(b) Does not arise.

Collaboration of Borax Morarji Ltd.
Bombay witb a Foreign Firm

48^2. SH RI H A R I VISH N U  
K A M A T H : Will the Minister of PE TR O ­
L E U M  AND C H E M IC A L S A N D  FE R ­
T IL IZ E R S be pleased to state:

(a) whether Borax Morarji Limited 
of Bombay have collaboration with a 
foreign firm, if  so, since when;

(b) the name of that firm;

(c) the terms and conditions of colla­
boration ; and

(d) the position today?




